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New Delhi this the 1st day cf August, 1994

CQRM'i'i

THE H0N»BLE Ml. S. R. AOIGE, MEMBER (a)
THE hqm'ble ms, LaHSHMI swaminathan, MEMBK (J)

Shri P. K. Saxena,
j^sistant Director
Central Water Gonin
725, Sewa Bhawan,
New Delhi.

, HGD^(NHS.E)
is s icn,
^Pur an],

None fear the 4)plii|:ant

Versus

1. Secretary,
Ministry of water Resources,
Shram Shakti £ihawan. New Delhi.

2, Chairman, Central Water
C omn is s icn, Sdwa Bhawan,
R.K.Purara, Nevi Delhi.

By j^fivccate Shri M.
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L, Verma

E R

j^plicant

• • • Respondents

Shri S. R. Adige, Member (a) -

None appeared for the applicant although we waited
1

jtill 2.45 p .m. Even on previous dates , the applicantj

has been irregular :.n attendance. Shri Verma is, howiever
present on behalf of the respondents.

'2. Owing to the ahsence of the applicant, this ^ !

application is dismissed for default and noni-prosecution.

( Lakshrai Swaminatha'T')
Member (j)
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( S. r/ Ac^9e ) ;

Member


